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the building is going to be reduced. 
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8hrl C. K. Bhattaebary:ya: May I 
know whether it is not a fact that 
when they removed the office from 
Calcutta to Gorakhpur an assurance 
was given that no new building will 
be necessary at Gorakhpur for ac-
commodating the sta1!? 

Shrl l.,jlvan Bam: I do not 
remember that an assurance was 
given. But the Railways are expand-
ing and when the number of the 
staff increases, We require more-
buildings. 

8hrl C. K. Bhattacbarn.: Will the" 
hon. Minister keep up the assurance 
that was given by the late Shrl 
Gopalaswamy Ayyangar? 

8hr1 lacjlvan Bam: As I have said, 
even if the assurance were given, ther 
hon. Member should not forget the 
realities. The Railways are expand-
ing and when the number of the stair 
increases, we require additional IIC-
commodation for officer and the stair. 
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Shri &adJIa Raman: May I draw 

your attention to one thing? In the 
list of question. for today, there 18 • 
question about the Delhi Corporation, 
No. 488 and I requPSt you to have It 
replied. 

Mr. SpeUer: It has been trlllldH-
red to 29th May, 1957. 

WRI'l"I'EN ANSWERS TO QUB8-
TIONS 

SaI<rI·BlUlaDpur BaDw.,. LbuI 

•• Shri Shree Nara,.aD Du: Will 
the MinIster of BaDw.,. be pleased 
to .tate: 

(a) whether the Government of 
Bihsr have recommended to the 
Central Government tor a new rail-
way line from Sakri Railway Station 
to the Darbhanga J ainagar line to 
Haoanpur Railway Station on the 
fbmastipur Mansi Branch ot North 
Eastern Railway in the district of 
Darbhanca; 

(b) if 80, whether the Government 
flf India have considered the d1:cision; 
.nd 

(c) if so, with what result? 

Thfl Deput,. Minister of BaDw.,. 
(Shrl ShaJmawaa Khan): (a) Yes. 

(b) Bnd (c). Owing to limited 
availability ot resources during the 
Second Five Year Plan the project has 
not been included in this plan period. 
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Public Call omees 
·teo. Shri Morarl,.: Will the KInia· 

ter ot TraDsport aDd CommDDlcMloas 
be pleased to state: 

(a) the principles tollowed by Gov-
ernment in opening a public call 
office in Raja.than; lind 

(b) in how many cases such princi· 
pIe. have not been adhered to and 
the reasons therefor? 

The MInIster ot state Ia the 1IIaIII-
try of Tnudport aDd CommIlllleaU-
(Shri Raj Bahadur): (a) Public Call 
Offices are S3IIctioned and opened on 
the following basi.: 




